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E. ITA No Name of the case Date of Order Result
No. hearing pronounced
date
Author: Sh. Krinwant Sahay, AM Co-Author : Sh. Udayan Dasgupta, JM
1 ITA No Balraj Krishan 17-02-2026 13-03-2026 | Allowed S)
112/ASR/2025
2 ITA No Parvez Ahmad dar 17-02-2026 13-03-2026 | Allowed S)
335/ASR/2025
3 ITA No Syed Inayat Hussain 17-02-2026 13-03-2026 | Allowed (S)
|| 343/ASR/2025
4 ITA No Bonny Saraf 17-02-2026 13-03-2026 | Allowed (S)
327/ASR/2025 ,
5 ITA No Varinder Singh 17-02-2026 13-03-2026 | Allowed (S)
| | 445/ASR/2025
6 ITA No Sardar Joginder Singh | 18-02-2026 13-03-2026 | Allowed (S)
|| 507/ASR/2025 | Chart. Trust
7 ITA No Surta Chart. Trust 18-02-2026 13-03-2026 | Allowed (S)
| | 110/ASR/2025
8 ITA No Kashi Chart. Trust 18-02-2026 13-03-2026 | Allowed (S)
111/ASR/2025
9 ITA No Manjinder Singh 18-02-2026 13-03-2026 | Allowed (S)
248/ASR/2025 | Garcha
10 | ITA No Avtar Singh Brar 18-02-2026 13-03-2026 | Allowed (S)
921/ASR/2025
11 | ITA No Sukhpal Singh 18-02-2026 13-03-2026 | Allowed (S)
971/ASR/2025
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